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Present for: 
Appellant by : Shri Siddharth Agarwal, Advocate 
Respondent by  : Shri Abhijit Kundu, CIT, DR 
 
Date of conclusion of Hearing   :    09.07.2024 
Date of Pronouncement    :    09.07.2024 

 
O R D E R 

Per Sonjoy Sarma, Judicial Member: 

This appeal has been preferred by the assessee against the order 

of Ld. CIT(E), Kolkata  dated 04-03-2024 in respect of order for 

registration or approval or rejection or cancellation. 

2. At the time of hearing Ld. Counsel for the assessee prayed for 

withdrawal of the appeal as per instruction of the assessee.  Since there 

is no objection on behalf of the Ld. DR, we accept the prayer of the Ld. 

Counsel for the assessee and dismiss the appeal as withdrawn.  

5. In the result, the appeal of the assessee dismissed as withdrawn.  

  Order is pronounced in the open court on 9th July, 2024 

 Sd/-           Sd/- 
(Dr. Manish Borad)      (Sonjoy Sarma)                                           
ACCOUNTANT MEMBER  JUDICIAL MEMBER    
 
Kolkata, Dated:  09.07.2024 
 
JD, Sr. P.S.   
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4. The CIT-    
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